
I Nome of corDorole debtor Vlsun Engineers Pyt. Lld,

Dole of incorporotion of corporole 0310'11990

Aulhority under which corporole
debtor is incorporoted / regisiered

Registror of Componies, Mohoroshtro ot Pune
underThe Componies Acl, 1956,

corporole ldenilt Number / timited
Lloblllty tdentlflcotlon Number of
corDorote debtor

CIN : U29299PN1990PTc057993

Address of lhe registered office ond
pdnclpoloff,ce (lf onyl of corporqte
deblor

S. No. 370/2K Kokomthon Nogor Monmod Hlghwoy, Tol
Kopqrgqon, Ahmodnogor- 423601 MH lNDlA.

6. lnsolvencv commencement dole ln
r6pecl of co|porole debtor

10110120t9

7. Blimoied dole of closure of
lnsolvencv Resolulion Process

on or before 07{+2020
{180 doys from the dote of commencemenl otlhe
Corporole Insolvency Resolulion Process l

I Nome ond the regislrolion numberof
the Insolvency Professionol qciing os
lntedm Resolulion Professionol.

Nome: Chdudut Pondhdnolh Mddthe

Registrotion No.: |EBU|PA{o | /lP-P00350/201 7-l 8/ I 065 ! .

9 Address ond e-Mollof the Intedm
Resolulion Professionol, os registered
with lhe Boord.

Address : Gomed. 9 | 5, Khore Town,
Dhorompelh, Nogpur-44o 0l 0,

e-moil : ChoruduitM@yohoo.co.ln,

l 0 Address ond e,Moillo be used for
conespondonce wllh lhe Inledm
Resolulion Prof essr'onol.

Nqme: Chqrudull Pqndtulnqth Maothe
Addres! : Gomed, 915, Khore Town,

Dhorqmpeth, NogpuF440 0l 0.
emoil : ChorudutfM@ongelpro.co.in

t l Lqsl dole for the submission of cloims 27110|2o19
{14 doys from the dote of oppcinlmenl of lntedm
Resolulion Prof€sslonol, wHch is loken os I 3/l 0/201 9, 05 per
lhe order of Hon. NCI-T, Mumbol ln C.P. (BPl No.998 | l&BC I
NCLT/ MB / MAH / 2017 doted 10.10.2019, wos uplood€d
on websile, ond downlooded by IRP from Website on
I3.t0.20t f l

12 closses of credltorr, ll ony. under
clouse (b) of Sub-s€cl ion(6A) of
Seclioh 21, oscertoined by the Iniefm
Resolulion Prof essionol.

Nome of Clorslesl- NlL, N.A.

Nomes of Insolvency Professionols
identif ied to qcl os Authorlsed
Representolive of creditoB In o clqss
{Three nomes for eoch closs) .

l .  Nlt ,  N.A.
2.

t 4 {olRelevont Form5 ond
{bl Delolls of oulhonied

representqlivss qre ovolloble ol:

Web Unk : htips://ibbi.gov.ln/home/downloods
Physlcol Address : -- N.A. --

2



Nolice is hereby given lhot the
commencemenl of o corporole
Umlted" on I0/10/2019.

Nolionol Compony Low Tribunol {Mumboi
insolvency resoluiloh process ogolnsf fhe

A Fnonciol Credilor belonging fo o clqss, os listed ogoinsl lhe enlry no. 12, sholl indlcote ils choice of
outhonled represenfolive from omong lhe three insolvency professionols lsied ogoinsl enlry no. I 3 to ocl
os oulhodsed represenlolive of the closs,In Form CA.

The cloim, wiih proof, ls to be submitted by woy of the following specified forms (ovoiloble ol https://
ibki.gov.in/home/downloods) olong with o notodsed offidovit given fherein -

Form B - for clolms by Operotionql Creditors
Form C-forclqims bv Fnonciol Credilors
Form D - for cloims by Woftmen ond Employees
Form E - for cloims by Aulhofzed Representoi've of Wo*men ond Employees
Form F - for cloims by Credilors {other lhon Fnonciol Credltors & Operolionol Credllors}

Submission of folse or misleodlng proofs of cloim sholl oltrocl penollies.

Dota: October 13,2019
Ploce: Nogpur

l ' : : : :1 r : .


